File No: TIC/4/2022-IMPORTS-FSSAI

Food Safety and Standards Authority of India
(A Statutory Authority established under the Food Safety & Standards Act, 2006)
(Trade and International Cooperation Division)
FDA Bhawan, Kotla Road, NewDelhi-110002

Dated:2.2" December, 2025

Notification

Subject: Notification of Authorised Officer under Section 47 (5) of FSS Act, 2006 and

Regulation 13 (1) of FSS (Imports) Regulations, 2017-reg.

In continuation with FSSAI Notification of even no. TIC-C-501/3/2023-IMPORTS-
FSSAI-Pt.1/E-9893 dated 28" August 2025 & TIC/4/2022-IMPORTS-FSSAI 30" October
2025 (copy attached) issued in this regard, the Competent Authority hereby notifies the
following FSSAI official as Authorised Officer in line with the provisions contained in Section
47 (5) of FSS Act, 2006 and Regulation 13 (1) of FSS (Imports) Regulations, 2017 for clearance

of imported food at the following food import entry points:

S. | Name of the Name of the POE Name POE State/ Place of
No | Authorised link officer Code : 20
Location Posting
Officer
WESTERN REGION
Shri. Gavit Dr. Karuna
T Sachm hatilsl, Dhgle, Talegaon INTLG6 | Maharashtra | Mumbai
Assistant Assistant
Director (Tech.) | Director (Tech.)

2. This Order will be effective with immediate effect.

R TR, 1 .0 /RAJIT PUNHANI
. EU TN, , LAS,
1 IR aiftrprdl/Chief Executive Officer
AT HYET QF A WIferaswor
Food Safety and Standards Authority of India

(Fmven 4 YRAR Beum wamerg)
(Ministry of Health & Family Welfare)
IR YR/ Gowt. of India

WA, 5o, Brewn e, 7 R 1 0002, wrE

To:- (For information and necesea 3P etligi)Road. New Deihi-110002, iNDIA

All Stakeholders for information and compliance.
The Director General, DGFT
Joint Secretary CBIC

Director(Customs), CBIC
Commissioner (Single window project, CBIC)

SRR el OhGEN bl B

Copy to:-
1. Executive Director (HR), FSSAI
2. CITO, FSSAI-HQ (For uploading on the FSSAI Website)

Additional Director General (ICEGATE) for the information.
MD & CEO NSDL for integration of SEZ POE with FSSAI FICS
The Additional Director General, Risk Management Division, CBIC

Regional Director, Western Region, FSSAI for Compliance.

7(7)'!) W1V 1"

(Rajit Punhani, IAS)
CEO, FSSAI
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Food Safety and Standards Authority of India
(A Statutory Authority established under the Food Safety & Standards Act, 2006)

(Trade and International Cooperation Division)
FDA Bhawan, Kotla Road, NewDelhi-110002

Notification

Dated:qu&ctober, 2025

Subject: Notification of Authorised Officer under Section 47 (5) of FSS Act, 2006 and
Regulation 13 (1) of FSS (Imports) Regulations, 2017-reg.

In partial modification to the FSSAI Notification of even no. TIC-C-501/3/2023-
IMPORTS-FSSAI-Pt.1/E-9893 dated 28™ August 2025 (copy attached) issued in this regard,
the Competent Authority hereby notifies the following FSSAI official as Authorised Officer in
line with the provisions contained in Section 47 (5) of FSS Act, 2006 and Regulation 13 (1) of
FSS (Imports) Regulations, 2017 for clearance of imported food at the following food import
entry points:

S Name of the Name of the POE Name POE State/ Place of
No. | Authorised link officers Code X .
Location Posting
Officer
WESTERN REGION
OLD MUNDRA INOMUI
SEAPORT
SEZ ADANI PORT INAIM6 Mundra
. MUNDRA INMUNI
?Eﬁiﬁy Sh. Sukant SEAPORT
i | Ehatonge Chaudhary, KANDLA INIXY THEW
Assistant, D:cputy SEAPORT Kandla
Director (Tech) Director KANDLA SEZ INKDL6
AHMEDABAD AIR | INAMD4
CARGO COMPLEX
ICD SABARMATI | INSBI6 Ahmedabad
ICD Thar Dry Port INSAU6
NORTHERN REGION
ACC DELHI INDEL4
ICD DADRI INDER6
ICD Tuglakabad INTKD6
ICD INGHRG6
GARHIHARSARU
Sh. Bharat Sh. Dhananjoy | CFS STARTRACK | INSTT6 .
I. | Pachiciya, Dhara, DADRI Ghaziabed
Deputy Director | Assistant CGML Dadri INCPL6
Director ICD CFS INAPL6 :
ALBATROSS DEtE NCR
DADRI
ICD-MODINAGAR | INMUZ6
(RORI)
ICD Loni INLONG
NOIDA (EPZ/SEZ) | INNDAG6
Sh. Dhananjoy ICD PATLI INPTL6 _
N [t . I Sh. Bharat ICD PIYALA INBFR6 Ghaziabad
Dirsstas Pachiciya, ICD BARHIR ger, iR SR
ICD Farida RO

A



Deputy ANFTWZ LTD — INBUL6
Director BULAND SHAHAR
ICD PALWAL INPWL6
BHAGOLA-
JANAULI
ICD REWARI INREA6
ICD SAMALKHA INDWN6
PANIPAT
ICD PAKWARA INMBD6
MORADABAD/ME
ERUT
ICD PATPARGAN] | INPPG6
ICD SONIPAT INBDM6
2. This Order will be effective WW} ‘%af 2 Liaa

T ity aftewrt/Chist Exscutive Offier A h P

Food Saelyand Standerce Auborty o mila o
(v i qRv wwa ) (Rajit Punhani, IAS)
U

. T, vem i, #Mwl.oooz, e CEO, FSSAI

FDA Bhawan, Kotia Road, New Delhi- 110002, INDIA

To:- (For information and necessary action)

Joint Secretary CBIC

200 gvn R B

Copy to:-

1. Executive Director (HR), FSSAI
2. CITO, FSSAI-HQ (For uploading on the FSSAI Website)

All Stakeholders for information and compliance.
The Director General, DGFT

Additional Director General (ICEGATE) for the information.

MD & CEO NSDL for integration of SEZ POE with FSSAI FICS
The Additional Director General, Risk Management Division, CBIC
Director(Customs), CBIC

Commissioner (Single window project, CBIC)
Regional Director, Western Region & Northern Region Office, FSSAI for Compliance.
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ferion QR 3, 2025
Notification

Subject: Notification of Authorised Officer under Section 47 (5) of FSS Act, 2006 and Regulation
13 (1) of FSS (Imports) Regulations, 2017-reg.

In suppression to previous orders issued regarding notification of the Authorised
Officers at the following location, the Competent Authority hereby notifies the following
FSSAI officials as Authorised Officers in line with the provisions contained in Section 47 (5)
of FSS Act, 2006 and Regulation 13 (1) of FSS (Imports) Regulations, 2017 for imported food
clearance at food import entry points mentioned below:

S. Name of the Name of the POE Name POE
No | Authorised link officers Code State/ Place of
Officer Location Posting
EASTERN REGION
1 | Sh. Nilamani Sh. Saroj KOLKATA SEAPORT | INCCU1
Bllswai, Joint Kurflar' Meher ACC Kolkata INCCU4
Director Assistant Si7 EALTA ERZ
Director B
KOLKATA INFLT6
HALDIA SEAPORT INHAL1
2 Sh. Saroj Kumar | Sh. Nilamani AISL ICD INDURG
Meher Biswal, Joint DURGAPUR Kolkata Kolkata
Assistant Director PETRAPOLE LAND
Director PORT INPTPB
GHAJADHANGA
LAND PORT INGJXB
RAXAUL LAND
PORT INRXLB
3 Sh. Pranjal Sh. Saroj
Deka, Assistant | Kumar Meher ICD GUWAHATI . .
Director Assistant (AMINGAON) INAMG6 | Guwahati | Guwahati
Director
SOUTHERN REGION
4 Ms. Dhanya KN | Sh. Kumaresan | Custom House INCOK1
Deputy Director | Chadrasekar, Cochin
Assistant ACC Cochin INCOK4 Cochin Cochin
Director - >
SEZ Coci_un Special INCOK6
Economic Zone
5 Dr. M. Kanan Custom House
Joint Director Chennai DIMAAL
Sh.S. SEZ SRI CITY SEZ INTAS 6
Pandiyaraja CONCOR INTVT6 Chennai Chennai
Joint Director TONDIAPET - ICD
TCUDNGATTUI{OTTAI INILP6




JJMATADEE FREE
TRADE ZONE-SEZ | N6
6 Shri S. Kattupalli port INKAT1 * Persently
Pandiyaraja :
NELy: ENNORE SEA . at Chennai
Joint Director (kamrajar port) INENR1 Chennai Titicorin
: (After
Dr. M. Kanan ALt Chonia i 14.11.2025
Joint Director CusFom_House INTUT1 vide Order
Tuticorin Tuticorin | dt15.07.20
ICD Tuticorin INTUT6 25)
PEARL CITY FOOD
PORT ZONE-SEZ INTHES
7 Ms. Lydia Sona Dr. M. Kanan NDR SEZ INNPK6
klszszilsxt\::{t Joint Direwtar Integrated chennai
— business park INAIP6
ICBPPL SEZ Chennai Chennai
SEZ-MEPZ Chennai INMAAG6
SEZ CCL Products
(India) Limited RS
8 Sh.Balunaik Shri Krishnapatnam, AP | INKRI1 Krishnapatn
Kethavath, Nagendranath am
e HYDERABAD INHYD4 Y
AIRPORT Hyderabad
ICD HYDERABAD INSNF6
9 Sh. Kumaresan | Ms.Dhanya KN | CUSTOM HOUSE
Chadrasekar, Deputy BANGALORE INBLR4
Assistant Director AIRPORT
Director ICD BANGALORE | INwFpe | Bangalore
ICD HOSUR , Tamil INHSUG
Nadu
ACC MANGALORE
INTERNATIONAL | INIXE4 Bangalore
AIRPORT
NEW MANGALORE
SEAPORT INNML1 | Mangalore
SEZ MANGALORE INMAQ6
SEZ KIADB
MANGALORE INMQK6
10 | Sh. Sh.Balunaik
Nagendranath Kethavath,
Chiluvuru Deputy Vi
! sakhapat Port
Assistant Director Sf]:a PARRRNRT O | InwTaL
Director
Visakhapatnam : ;
International Nvrza | sachapat | Visakhapat
: nam nam
Airport
Gangavaram Port INGGV1
Sea
SEZ Visakhapatnam | INVTZ6
SEZ Ramky Pharma INAKRG

City India Ltd.




SEZ DR. REDDY LAB | INVZR6
WESTERN REGION
11 | Dr.Karuna Sh. Rajesh JNCH NHAVA SEVA | INNSA1
Dhale, Assistant | Dagare, Deputy [ gz ARSHIYA
Director Director LIMITED INPNV6 Mumbai Mumbai
JNPT-SEZ INPJN6
ICD MULUND INMUL6
12 | Sh. Sukant Dr.Karuna JNCH NHAVA SEVA | INNSA1
Chaudhary, Dhale, SEZ ARSHIYA .
Deputy Director | Assistant LIMITED INPNV6 Mumbai Mumbai
Direct
frector JNPT-SEZ INPJN6
13 | Sh. Rajesh Dr.Karuna JNCH NHAVA SEVA | INNSA1
Dagare, Deputy Dhale, SEZ ARSHIYA )
Director Assistant LIMITED INPNV6 Mumbai Mumbai
Director JNPT-SEZ INPJN6
14 | MsJitha KK, Dr.Karuna MUMBAI AIR
Joint Director Dhale, CARGO INBOM4 : .
ARt Mumbai Mumbai
Director MUMBAI SEA PORT | INBOM1
15 Sh. Sukant OLD MUNDRA
Chaudhary, SEAPORT INOMU1
Heputy SEZADANIPORT | INAMe | undra
Director
Sh. Gavit Sackin MUNDRA SEAPORT | INMUN1
Ratilal, KANDLA SEAPORT INIXY1 Kandl Mfiard
A andla a
Assistant KANDLA SEZ INKDL6 nee
Director
AHMEDABAD AIR
CARGO COMPLEX INAMDA
ICD SABARMATI INsp1g | ‘Atmedabad
ICD Thar Dry Port INSAU6
NORTHERN REGION
16 | Sh. Bharat Sh. Dhananjoy ACC DELHI INDEL4
Pachiciya Dhara, ICD DADRI INDER6
Deputy Assistant
Director, Director ICD Tuglakabad INTKD6
ICD
GARHIHARSARU INGHRB
ICD Patparganj INPPG6
ICD SONIPAT INBDM6
CFS STARTRACK Ghaziabad
DADRI INSTT6
CGML Dadri INCPL6 )
ICD CFS ALBATROSS INAPL6 DelhENGR
DADRI
ICD-MODINAGAR
(RORI) INMUZ6
ICD Loni INLONG6
17 | Sh. Dhananjoy Sh. Bharat NOIDA (EPZ / SEZ) INNDA6
Dhara, Assistant | Pachiciya ICD PATLI INPTL6
Director Deputy )
Director, ICD PIYALA INBFR6 Ghaziabad
ICD BARHI INRUG6E
ICD Faridabad INFBD6




ANFTWZ LTD -
BULAND SHAHAR | INBUL6
ICD PALWAL
BHAGOLA-JANAULI | INPWL6
ICD REWARI INREAG
ICD SAMALKHA

PANIPAT INBWRg
ICD PAKWARA

MORADABAD / INMBD6
MEERUT

2. This Order will be effective with immediate effect.

(Ganji Kamala Vardhana Rao,
CEO, FSSAT

To:- (For information and necessary action)

All Stakeholders for information and compliance.

The Director General, DGFT

Joint Secretary CBIC

Additional Director General (ICEGATE) for the information.
Director(Customs), CBIC

Commissioner (Single window project, CBIC)

All the Regional Directors of FSSAI for information and compliance.
All Authorised officers for information and compliance.

e

Copy to:-
1. Executive Director (HR), FSSAI
2. CITO, FSSAI-HQ (For uploading on the FSSAI Website)
3. Director, TICD, for the information and compliance.
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